05.09.2017 J-1 PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

COURT NO.3

(DIVISION BENCH-II)

HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE SUNIL GAUR

AT 2.15 P.M

1. LPA 521/2017 UNIVERSITY OF DELHI & ANR.
VS. ZOYA GILL & ORS.

2. LPA 552/2017 KENDRIYA SAINIK BOARD & ORS.
VS. SAHIL DALAL & ANR.

3. LPA 554/2017 KENDRIYA SAINIK BOARD & ANR.
VS. ZOYA GILL & ORS.

4. LPA 555/2017 KENDRIYA SAINIK BOARD & ORS
VS. DHAIRYA SHARMA & ORS.

ADVOCATES: - MR. MOHINDER J.S RUPAL & MR. PRANG NEWMAI, ADVOCATED FOR DU.
MR. ABHISHEK SINGH, MR. PUSHKAR PREHAR AND MS. SUDIPA DASGUPTA
ADVOCATES FOR RESPONDENTS NO. 1 & 2 IN LPA 521/2017 & 554/2017
MR. ARUN BHARDWAJ CGSC FOR PETITIONER IN ITEM NO LPA 552/2017
554/2017 & 555/2017 AND FOR RESPONDENT UOI IN ITEM NO. LPA 521/2017.

COURT NO.3
HON'BLE MR. JUSTICE S.RAVINDRA BHAT
HON'BLE MR. JUSTICE R.K.GAUBA

AT 2.15 P.M

1. LPA 568/2017 ROSHNI RAMAN ARUN BHARDWAJ
VS.DELHI UNIVERSITY MOHINDER J.S.RUPAL
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COURT NO. 6

(DIVISION BENCH-III)

HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE NAVIN CHAWLA

AT 2.15 P.M

1. W.P.(C) 4898/2015 BRAJESH KUMAR V. SUBRAMANIAM T.R.
VS. UNION OF INDIA RAHAT BANSAL
& ORS. RIPU DAMAN BHARDWAJ

T.P. SINGH

2. W.P.(C) 5293/2015 UMED SINGH V. SUBRAMANIAM T.R.
VS. UNION OF INDIA RAHAT BANSAL
& ORS.
COURT NO.7

(DIVISION BENCH-VII)
HON'BLE MR. JUSTICE VIPIN SANGHI
HON'BLE MS. JUSTICE REKHA PALLT

AT 10.30 A.M.

1. W.P.(C) 217/2016 SHIV PRASAD & ORS. ANUJ AGGARWAL
VS.DELHI METRO RAIL V.S.R.KRISHNA
CORPORATION LTD.& ORS.

COURT NO. 27
HON'BLE MR. JUSTICE VALMIKI.J.MEHTA

AT 10.30 A.M

1. RFA 241/1999 NEELAM KAPOOR & ORS. SANJAY KAPOOR,
VS. BHAG CHAND & ORS. APPELLANT NO.2 IN PERSON
MANOJ SHARMA, KAPIL KAUSHIK
BHAGWAN SWARUP SHUKLA
ANUJ AGGARWAL
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2. RFA 242/1999

1. CRL.

134/2016

150/2016

259/2016

280/2016

151/2016

240/2016

241/2016
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NEELAM KAPOOR & ORS.

VS. BHAG CHAND & ORS.

COURT NO.22

SANJAY KAPOOR,
APPELLANT NO.2 IN PERSON
MANOJ SHARMA, KAPIL KAUSHIK

HON'BLE MS.JUSTICE MUKTA GUPTA

OM PRAKASH
VS. CENTRAL BUREAU
OF INVESTIGATION
(CBI)

S K AGARWAL
VS. CBI

CHANDRESHWAR MANJHI
CENTRAL BUREAU OF
INVESTIGATION

JEET RAM SHARMA
VS. CBI

OM PRAKASH
VS. CBI

YESUDANAM
VS. THE STATE
REPRESENTED BY CBI

B M GHOSH
VS. THE STATE
REPRESENTED BY CBI

DEVASHISH MAHARISHI

AVADH KAUSHIK

NIKHIL GOEL, ASHUTOSH GHADE
ANNIRUDHA DESHMUKH

R.N. MITTAL, PUNEET MITTAL

AMITEJ KR. NAGAR, VASUDHA BAJAJ

NIKHIL GOEL, ASHOTOSH GHADE
ANNIRUDHA DESHMUKH

P.N. DHAR
NIKHIL GOEL, ASHOTOSH GHADE
ANNIRUDHA DESHMUKH

NISHIT KUSH, SHYAM S. SHARMA
SANJEEV KUMAR BALIYAN

NIKHIL GOEL, ASHOTOSH GHADE
ANNIRUDHA DESHMUKH

NAGENDRA RAI, ASHISH VERMA
NIKHIL GOEL, ASHOTOSH GHADE
ANNIRUDHA DESHMUKH

KAJAL CHANDRA, SWATI SINHA
PRERNA CHOPRA

NIKHIL GOEL, ASHOTOSH GHADE
ANNIRUDHA DESHMUKH

KAJAL CHANDRA, SWATI SINHA
PRERNA CHOPRA

NIKHIL GOEL, ASHOTOSH GHADE
ANNIRUDHA DESHMUKH
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8. CRL.A 269/2016

9. CRL.A 297/2016

10. CRL.A 323/2016

11. CRL.A 342/2016

12. CRL.A 347/2016

13. CRL.A 396/2016

14. CRL.A 847/2016

AT 4.00 P.M

1. CRL.A 282/2002

HIGH COURT OF DELHI
04 SEPTEMBER, 2017

PRONOUNCEMENT OF JUDGEMENT (APPLT.JURISDICTION)

OM PRAKASH NARANG
VS. CENTRAL BUREAU
OF INVESTIGATION

J P SHARMA
VS. THE STATE (CBI)

Y P SHARMA
VS. CBI

SHIV SAGAR NAIK
VS. THE STATE
REPRESENTED BY CBI

HAYAT SINGH
VS. THE STATE
REPRESENTED BY CBI

JAI KUMAR SINGHAL
VS. CENTRAL BUREAU
OF INVESTIGATION

NATHA RAM SUMAN
VS. STATE (CBI)

COURT NO. 36

SUNITA ARORA
NIKHIL GOEL, ASHOTOSH GHADE
ANNIRUDHA DESHMUKH

SUNIL K. CHOUDHARY

B.L. SHARMA

NIKHIL GOEL, ASHOTOSH GHADE
ANNIRUDHA DESHMUKH

PRAMOD KUMAR DUBEY
AMIT SINGH RATHORE
AKSHAY SEHGAL, ANURAG ANDELY
NIKHIL GOEL, ASHOTOSH GHADE
ANNIRUDHA DESHMUKH

KAJAL CHANDRA, SWATI SINHA
PRERNA CHOPRA

NIKHIL GOEL, ASHOTOSH GHADE
ANNIRUDHA DESHMUKH

KAJAL CHANDRA, SWATI SINHA
PRERNA CHOPRA

NIKHIL GOEL, ASHOTOSH GHADE
ANNIRUDHA DESHMUKH

ANUNAYA MEHTA
NIKHIL GOEL, ASHOTOSH GHADE
ANNIRUDHA DESHMUKH

KAJAL CHANDRA, SWATI SINHA
PRERNA CHOPRA

NIKHIL GOEL, ASHOTOSH GHADE
ANNIRUDHA DESHMUKH

HON'BLE MS. JUSTICE PRATIBHA RANI

MOHD. ASLAM & ORS.

VS.STATE (NCT OF DELHI)

S.P. SINGH CHOUDHARY

Y.R.SHARMA WITH APPELLANT IN PERSON

KEWAL SINGH AHUJA

REGISTRAR (LISTING)



05.09.2017 FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 19 (OS-F)
HON'BLE MR. JUSTICE YOGESH KHANNA

17. TEST.CAS. 53/2014 SARVESH KUMAR PRASOUK JAIN, KARAN SINHA,
Vs. STATE OF DELHI & ORS DIVYA GARG, RAHUL POONIA
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